RE-ISSUE FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

[DHARMA EXTRUSIONS PRIVATE LIMITED (UNDER CIRP)
OPERATING IN MANUFACTURING OF ALUMINIUM EXTRUSION BUSINESS IN
BASAKA HALOL PANCHMAHAL GUJARAT - 389350

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
Name of the corporate debtor | Dharma Extrusions Private Limited
1. | along with PAN & CIN/ LLP PAN - AADCD3009Q
No. CIN: U28113GJ2009PTC057555
5 Address of the registered 90/P/4 Village Baska PO Baska Halol Panch Mahals,
" | office Gujarat, India - 389350
3. | URL of website Not Available
Det.allls of plellce where 90/P/4 Village Baska PO Baska Halol Panch Mahals,
4. | majority of fixed assets are s )
Gujarat, India - 389350
located
5. Installed capacity of main 400 Ton per month (approximately)
products/ services
Quantity and value of main 350 Ton per month (approximately)
6. | products/ services sold in last | Turnover - Rs. 09.00 Crores per month
financial year (approximately)
. Number of employees/ Nil
workmen
Further details including last
ava.ulable financial statements Available detail can be sought by email at
8. | (with schedules) of two years, ) ]
. . : cirp.dharma@gmail.com
lists of creditors are available
at URL:
Eligibility for resolution Eligibility criteria is mentioned in the Detailed
9 applicants under section Expression of Interest and can be obtained from RP
" | 25(2)(h) of the Code is through the following Email ID
available at URL: cirp.dharma@gmail.com
10. Last dat.e for r.ecelpt of 27t January 2024 (Saturday)
expression of interest
Date of issue of provisional list
11.| of prospective resolution 02nd February 2024 (Friday)
applicants
12. Last date for submission of 07th February 2024 (Wednesday)

objections to provisional list



mailto:cirp.dharma@gmail.com
mailto:cirp.dharma@gmail.com

Date of issue of final list of
13.| prospective resolution 12th February 2024 (Monday)
applicants

Date of issue of information
memorandum, evaluation
14.| matrix and request for 14t February 2024 (Wednesday)
resolution plans to prospective
resolution applicants

Last date fi bmissi f
15,| (a0 da e To1 SHAMISSIONOF | 15t March 2024 (Friday)
resolution plans

Process email id to submit . i
16. , cirp.dharma@gmail.com
Expression of Interest

Rishabh Chand Lodha

Resolution Professional

Dharma Extrusions Private Limited

Regn. No: IBBI/IPA-001/1P/P-01075/2017-2018/11766
E-5, Basant Vihar, Bhilwara -311001

Date: 12t January 2024
Place: Bhilwara
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131 FLOOR MEGHANI TOWER STATION ROAD, SURKT 335003,
Tele. Mo. G261 -241137, 241137, 2413993 Fax No. 0267-242112. E Mai: bo0439@pmb.coln
Nppendix-IV [See Rule 8(1)] POSSESSION NOTICE

Whereas, The undersigned being the Authorzed (ficer of the Punjzb National Bank undar
the Securitization and Reconstruction of Financial Assets and Enforcemant of Security
Intere=t Act, 2002 and in exercise of Powers conferred under Section 13(12) read with Buis
3 of the Secuity nterest (Enforcernent) Bules, 2002, tssued a demand natice dated
19.00.2018 caling upon the Barmowers Guarantors/Morfgagors M/s Benlen ceramic Pyl
Lid., Mr Manojkumar [shwerlal Bhativa, Mr. Alpeshkumar Amreshibhai Rajapara, Mr
Ramezhbhai Tikamjibhai Surani, Mr. soresh Bastiram Maluya, Mr. Ravjibhai
Vashrambhai Gujarali and Mr. Anilbhai Khimjibhai Dalsaniya to repay the amaund
mentianad in the naotice being is Re. 2,12,98,829.56 (Rupees Two Crore Twelve Lac
Ninefy-Eighi Thowsand Eighi Hundred Twenty-Nine and Paisa Fifty-Six only) az on
31.03.2019 with future interest & charges w.e.f. 09.04.2019, urtil payment in full within
0 days from the date of notice/date of recedpt of the sald notice.

The bormawar/ marigagor having faded to rapay the amaunt, notice is hersby given 1o the
barrowes” morigagor and the public in gereral that the undersigred has taken possassson of
the property described herein below: in exercise of powers conferred on Fimmer under

HERO HOUSING FINANGE LIMITED

h wmmnmmnmmmuwmmmmmm e,
Regd, Office; {8, Community Centre, Basant Lok, Vasant Whar, New Dali - 110057,

Horo HoWSing pn’ 011 au257000, Toll Free Mo: 1800 212 8800, Email: customes care@herahfl.cam

Finance Wabsiln: wew erohousingfinance.com | CIN: UBS1920L2018PLCINT4E

POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

(s per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersigned baing the Authorized Officer of the Hero Housing Financa Limited,
under 1he Securitization and Recansirection of Financial Ass#1s and Enfarcement of Security
Inderest Act, 2002 and in axercisa of rs confermed undar sackian 13[12) read with mle 3 of
the Securily inleresd |Enforcement) Aules, 2002, izsued & demand nobices as mentioned below
calling upen the Borrawers (o repay the amount manticned in the notice within EQ days from tha
dzie af e sald motice.

Tha bermowear, having failed % rapay the amount. notics i hareby given fa the borower. in parficular and
Ihe puic, in general, that the undersigned hasiaken pessession of the property described hersin below
i eerrge of powers conlered an i under seclion 1314) of the sl Ael e with iue B of $ie s
Aules.

Tha borroweer, i parficidar, and the publcin general, are hareby causonad rof to deal wish the property
and any dealings wilh ¥ proparty wil b subject le Fe charge of the Hend Housing Financa Limited, ar
anamgunl relenmed 1o bedow along with interes| thereon and penal infenes], charges, costs ele. Trom dake
mendened ek,

The barrowsr s atbenbion is invited to provisions of sub- section (&) of Section 13 of the Act, in

Section 13(4) of the said Actread with Rule § of the said Rules onthis 06 day of JANUARY of tespact of time availabie, 1o redeem the sscured assets

APPEMDIX V-4
Sale Notice for sale of Immovable Property

E-Auction Sale Motice for sala of immovable Assets undaer the Sacuritization and
Raconstruction of Financial Assets and Enforcarment of Security Interest Act, 2002
reqd with proviso to Rule 8(6) and Rula 9(1} of the Sacurity Interest {Enforcamsant)
Fulas, 2002.

Motica is hereby given to the public i general and in particular b the Borrower{s ] and
Guaranton(s) that the below described Immovable Proparty morigaged to Indiabulls
Haousing Finance Ltd. [CIN : LES822DL2005PLC136029)] (“Secured Crediter'],
the physical possession of which has bean taken by the Authonized Officar of tha
Secured Creditor, will be sold on “as is where is", “as |s what 5" and “whatever
there is" basis on 31.04.2024 from 02,00 BM. to 04.00 PN, for recovery o
Rs. 17,22, Z76/- (Rupees Seventeen Lakh Twenty Two Thousand Two Hundred
Seventy Six only) i.e Rs. 9,52 087/ [Rupees Mine Lakh Fifty Two Thousand
Eighty Seven only) pending towards Loan Account No, HHLBARMIDS2E, and
Rs. 7.70,18%/- [Rupeas Seven Lakh Saventy Thousand One Hundrad Eighty Nina
only] pending towards Loan Accoumt Mo, HHEBARDOIV443T, by way of
outstanding principal, amears {including accruad late charges) and intarast till
08.01.2024 with applicable future interest in terms of the Loan Agresment and cther
related loan docurmentis) wel. 00.01.2024 along with legel expenses and other
charges due o lhe Secured Creditge from MES. PARMAR SUMITRABEN
SANJAYEHAIL MR. SANJAYBHAI J PARMAR and MR. PARMAR JASHUBHAI
MOTIBHAL

The Reserve Price of the Immovable Property will e Rs. 7,50,000- (Rupees Seven
Lakh Fifty Thousand only} and the Eamest Money Deposit (“EMD™) will be
Rs. 75,000/ [Rupees Seventy Five Thousand anly) | &, equivalent [ 10% of ihe
Rerserve Price,

APPENDIX V-4

Sale Motice for sale of Immovable Property
E-Auction Sale Motice for sale of Immaovable Assets under the Secustlsation and
Reconstruction of Financial Assats and Enforcemant of Security Interest Act, 2002
red wilh proviss 1o Rube B{6) and Rule 3(1) af the Secety Interest (Enforcement)
Rulas, 3002,
Mobice |s hereby glven o the public in general and in paticuler io the Bormowens) and
Guearantor(s) that the balow describad Immovable Proparty mortgaged to Indiabulls
Howsing Finance Lid. [CIM : LESSZIDLI005PLCY36029] (“Secured Creditor”),
the physlcal pessesslion of which has been taken by the Authonsed Officer of the
Securad Craditor, will be sold on "as is whera is", “as is what is™ and "whatavar
there 2" bass on 31.01.2024 from 0200 PA. te D400 PM., for recovery of
Rs. 17.56,703/- (Rupees Seventean Lakh Fifty Six Thousand Seven Hundred
Threa only} pending lowards Loan Account No. HHLBARDDIZ2IEE, by way of
cutstanding principal. arrears (including accrued late charges) and interest gl
08.01.2024 with applicabla fuiure interest m eems of the Loan Agresment and other
relaled loan documentis) wel 090012024 alang wilh legal expenses and other
charges due to the Sscured Creditor from CHAUHAN MISHA SAMJAY
(FROPRIETOR, NISHA LADIES TAILOR} and CHAUHAN SAMNJAY
BHUFEMDRASINH.
The Reserve Price of the Immovable Properly will be Re. 6,50,000/- (Rupees Six
Lakh Fifty Thousand only) and the Eamest Money Deposit (“EMD"} will be
Rs. 85,000/- (Rupeas Sixty Five Thousand only) iz equivalent fo 10% af fhe
Resenve Price.

DESCRIPTION OF THE IMMOWVABLE PROPERTY

DESCRIPTION OF THE IMMOVABLE PROPERTY

the year 2024. |
The bormowes’ mortgagor in particular and the public in genesal is heraby cautioned not 1o h;':fml m,ﬁ“:. m,.:a;-w mﬁ :r:nuru BE per Dﬂ:z::'n;nm:u“m
deal with the progerty and any dealings with the property will he subject to the charge of the o, Legal Represantsllve(s) Deenand Hollce Pysical)
Punjah Mationad Bank for &0 amount of &= Rs. 2,12.98.829.56 (Rupees Two Crore Twelve

| . . HHFJMMHOU | Vijgy Kishorbhai 171002023, Ag. 5,158,546 09/0172024
Lae Ninety-Eight Thousand Eight Hundred Twenty-Nine and Paisa Fifty-Six only as on 23000022366, | Kankhara, Manshi o a o dlata 17140/003
31.03.2010 with futlsre interest & charges w.e.1, 01.08.2018 until payment s . HHFIMMLAP | Viy Kenkhors : Ppribalie
The bormower's attention |2 invited 10 provisions of sub-section {8) of section 13 of the Act. in 22000023375

respectof time avadame, o redesm e secunet assets.
Description of Immovable Property
Al that part and parcal af the property of Mr Ramashbhai Tikamgbhai Surani and Mr
Anilvhad Khimbhai Dalsaniya consesling of mdusinial property silulated al Bewanie Survey
flo. 40671 Faiki 2 Jetpur Road, Village: Rangpar, Taluka; Morbi, Distt Rajkot admeaswsing
about 18413 5q. mdr, Bounded by: On the North by © Jetour Road, On the South by : Land of
Jayuhha Gopal Singh, O the East by © Land of Barbbarragbhai Ranclhodhai Chkalrala, On
the West by: Land of Kiritsing h Pravinzingh

Description of Secured Assat=immuovable Properties:- All thai plece and parcels propsrty baaring
Residantial Fal Mo, 304 Super Buil:-Up Araa &dm, 50,06 Sg. ML on Thied Floor of Shd Gajanand
Aaarnent Shese a1 Street Mo 58 in Gy Surey o, 174H:4, Ward Mo 15, Shaei Mo, 378, Chy Survey
Mo 2600 Cut Side Khambhaiya Maka, Digeijay Piot, Jamnagar in the state of Gujrat With Comman
Amanitias Written in Tille Docwment. Property Bounded By: Nosih: 58 Diquijy Plot Foad. South:
57 Digrvifay Fiot Road., Eagl: Oshr Land of This Suray Mo, West: Sinesl

Sd/- Authorised Officer

DATE - 12-01-2024,
PLACE:- JAMNAGAR

Authorized Officer,
Penjah Mafional Bank

Dabe ; 06012024
Place ; Morkd

E-AUCTION - SALE NOTICE

Ba Dist. Gandhi 382305 SALE NOTICE FOR SALE OF
Barod. ist. Gandhinagar s MOVABLE / IMMOVABLE PROPERTIES
'!E of & | phone : 8980039625, APPENDIX- Il A with Rule 6 (2) for Movable]
B 5= [[ENEEEEE | £mail: dehgam@bankofbaroda.co.in | [APPENDIX IV-A refer proviso to 8 () for Immovable Property]

E-Auction Sale Notice for Sale of Movable / Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 6 (2) & 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Motice is harsby given to the public in general and in particular to the Borrower (5), Mortgagor (s) and Guarantor (s) that the below described Movable / Immovable
propertyfias Hypothecated  Mortgaged | Charged to the Secured Craditor, possassion of which has been taken by the Authorised Officer of Bank of Baroda, Securad
Creditor, will be sold on "As is where is™, "As is what is™, and "Whatever there is" basis for racovery of duas in below mentioned account's. The details of Borrower's !
Mortgagor | Guaranton's | Secured Asset's | Dues/ Reserve Price | e-Auction Date & Time, EMO and Bid Increase Amount are mentioned below.

DATE & TIME OF E-AUCTION : 13.02.2024 FROM 2.00 PM TO 06.00 PM

Dehgam Branch : Nr. Jain Derasar,
Ahmedabad Road, Tal. Dehgam,

do 3iim asler

No. Details of Borrower Description of the Properties Pns]s‘:::mn 0 ulgt:Hrﬁing B ﬂif;r;;ﬂ
1. | Mr. Punjsinh Venusinh Chauhan, | Mortgage of 1 Lot of Plant & Machinery installed | PHYSICAL | Rs.81,24,310.84 | Reserve Price
Proprietor of at Survey No. 410 (Old-122) Village : Lavad, & Rs.

M's, Shree Bhadrakali Taluka : Dehgam, District : Gandhinagar, Gujarat- Unrealized Interest | 58,65,000/-
Agro Industries 382305. The same Machinery is in the name of + Uncharged Interest EMD
Guarantor : M/s. Shree Bhadrakali Agro Industries through + Legal Charges Rs.

Mr. Vijaybhai Bakaji Chauhan its proprietor Shri Punjsinh Venusinh Chauhan. + Other Charges 5,86,500/-

Property Inspection Date & Time : 6.2.2024 Time 11.00 am to 1.00 pm. Bid Increase Amount : Rs. 25,000/-
For detailed terms and conditions of sale, please referlvisit to the website link hitps:/'www.bankofbaroda.in/e-auction.htm and
https://bob.auctiontiger.netEPROC/. Prospective bidders may contact the Authorised officer on Mobile 89800398235,

Date : 11.01.2024 Sd!- Sangram Pradhan
Place : Dehgam Authorised Officer, Bank of Baroda

CAPRI GLOBAL HOUSING FINANCE LIMITED

Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
Circle Office :- 9-B, 2nd floor, Pusa Road, Rajinder Place, New Delhi-110060

APPENDIX- IV-A [See proviso to rule 8 (6) and 9 (1)]
Sale notice for sale of immovable properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 (&) and 9 (1) of the Security Interest [ Enforcement) Rules, 2002 Notice is hereby given o the public in general and in particular to the
Borrower (5} and Guarantor [5) that the below described immiovable property morbgaged fcharged to the Secured Creditor, H1E Cmstmcﬁue,u'ph sical |:||:+55E55i|::-n of
which has been taken by the Authorised Officer of Capel Global Mousing Fnance Limibed Secured Crediton will be sold on "As is where is®, "As is what is", and
"Whatever there is” on :Ira-tes bebow mentioned, for recovery of amount menoned balow due to the Capri Global Housing Fimance Limited Secured Creditor from
Borrower menticned below, The reserve price, EMD amount and pi'trpﬂrt'f u:letauls mentianed J:re{nw.

SR.| 1.BORROWER(S)NAME =~ |  DESCRIPTION OF THE 1. DATE & TIME OF E-AUCTION

NO.| 2. OUTSTANDING AMOUNT MORTGAGED PROPERTY 2. LAST DATE OF SUBMISSION

1. |1. Mr. Vijaybhai Jagdishbhai Dhanvani | All Piece and Parcel of Plot No, 53, RS No. | OF EMD
575 Paiki, Parsana Nagas, Main Road, |3, DATE & TIME OF THE RESERVE PRICE R 15,00,000]-

("Borrower”) 2
arsana Megar Street Moo 1, Ra '
2. Mr. Naresh Jagdishbhai Dhanvani G SE000 . Bt e e o LENCFER T ISR (Rupees Sixteen Lacs Only).

3. Mr. Jagdishbhai Satumal Dhanvani Fast :- - Othars Property , Wst: - 4000 |3- S-AUCTION DATE: 30.01.2024 EARMEST MONEY DEPOSIT!

4. Mrs. Sunita Jagdishbhai Dha e Feet Wide Public Read, Narth: - Other's (Between 3:00 P.M. to 4:00 P.M.) _H_E. 1,60,000/- {Rupees One Lac
i Progerty of this Plot Paiki, South - Other's | 2 LAST DATE OF SUBMISSION OF | Sixty Thousand Only)

(Co-borrower) Property of this Plot Paiki EMD WITH K¥C: 29.01.2024 INCREMENTAL VALUE: Rs.

LOAN ACCOUNT Mo. LNHLRAIODDO20029 3. DATE OF INSPECTION: |10,000/- (Rupees Ten Thousand

Rupees 19,64,420/ - (Rupees Twenty Nine

27.01.2024 ‘Only)
Lacs Sixty Four Thousand Four Humdred
Twenty Only) as on 04.05.2023 along with
applicable future interest,

2, |1. Mr. Rajesh Kumar (“Borrower")
2. Mrs. Sanju Kumarl (Co-borrower)

APRIGLOBAL

HOUSING FINANCE LIMITED

1. RESERVE PRICE
Z. EMD OF THE PROPERTY
3. INCREMENTAL VALUE

All that piece and parcel of Piot Mo, 0- |1 E-AUCTION DATE: 30.01.2024 RESERVE PRICE: Rs. 6,00,000/ -
156/6 (Southern Half Part of Plot No. O- | (Between 3:00 P.M. to 4:00 P.M.) | (Rupees Six Lacs Only).

156}, admeasuring £3.585 Sg. Mts, in|2. LAST DATE OF SUBMISSION OF  gARMNEST MOMNEY DEPOSIT:
LOAN ACCOUNT No. non-agricultural tand bearing Revenue | EMD WITH KYC: 29.01,2024 Rs. 50,000/~ (Rupees Sixty
LNHLGNDOODO34835 Survey Mo, 224/1, Village Chudva, Taluka |3, DATE OF INSPECTION: | Thousand Oniy)

Rupees 8,24,362/- (Rupees Eight Lakhs | S2ndnidnam, D ’“IFL'::_E’;;’;‘E; Sujarat -|27.01.2024 INCREMENTAL VALUE: Rs.
THH‘II:'.I'-FEIII.' Thousand Threa Hundred and D-161, 'i;l'L"SLE‘Y —Intefnal Road, Morth E'F.' 5,000/ - (Rupees Five Thousand
Sixty-Two Only) as on 07.11.2022 along | - Remaining part of Plot No, D — 156, .2, Only)

with applicable future interest. Piok No. D-156/A, South By — Plot N D -

0N THE EAST

FOR HERQ HOUSING FINANCE LIMITED

PROPERTY BEING FLAT NO. 301 ON THIRD FLOOR ADMEASURING 70,14 30,
MT5. AND WITH PROPORTIONATE UNDIVIDED SHARE OF LAND
ADMEASURING 19.65 5Q. MTS, OF AMALGAMATED CITY SURVEY NO. 1560
[PAIKI CITY SURVEY MO, 1563 TO 1568, 1588, 1588 AND CITY SURVEY NO, 1565
TOTALLIMNG TO 78600 50. MTS, ON THE SAID LAND AS PER AFFROVED PLAN
AND AS PER APPROVED SCHEME DEVELOPED AND HMNOWHN AS “NEW
SHREEJI FLATS™ IN THAT FLAT MENTIONED HEREUNDER WITH AREA;
MOUJE VADSAR GAM, TAL. AND SIM IN REGISTRATION DISTRICT
VADDDARA, AND SUE DISTRICTVADODDARA N THE 3TATE OF GLIJARAT,
ONTHENORTH : MARGIMSPACE OMTHESOUTH : MARGIN SPACE
; FLATMO, 102 ONTHEWEST : MARGIN SPACE

For detailed terms and conditions of the sale, please refer to the link provided
on the website of the Secured Creditor Le. www.indiabullshomeloans.com. For
bidding. log on tewww. auctionfocws.in -

Date : 08.01.2024 Authorized officer

THE IMMOWVABLE RESIDENTIAL PROPERTY BEING FLAT BEARING NUMBER
401 OM THE FOURTH FLOOR TOGETHER WITH SUPER STRUCTURE
THEREOM IN THE SCHEME KNOWHN AS SILVER AVENUE, ON LAND BEARING
K. 5. NUMBERS 44, 45 AND 48 PAIKL T. P. SCHEME NUMBER 3, F P. NUMBER
705 PAIKI OF MOUWJE VILLAGE VADODARA KASBA, TALUKA AND DISTRICT
VADODARA, VADODARA - 390013, GUJARAT IN REGISTRATION DISTRICT
SUB DISTRICT VADODARA HAVING BLILT UP AREA ADMEASURING 635
SCGUARE FEET ALONGWITH UNDIVIDED SHARE IN LAMD ADMEASURING
343,75 5QUARE FEET AND BOUNDED ON OR TOWARDS :-

EAST : BYPLOTHNUMBERT13,

WEST : BYSKYMARKAVEMNUE,

HORTH : BY13.50METRE T.P.ROADAMND TERRACE,

SOUTH : BYADJACENT F.P.NUMEBER 718

Place : VADDDARA Indiabulls Housing Finance Limited

For detailed terms and conditions of the sale, please refer to the link provided
on the website of the Secured Creditor i.e, wew.indiabullshomeloans.com, For
bidding, log on towww.auctionfocus.in S/

Date ; 08.01,2024 Authorized officar
Place ; VADODARA Indiabulls Housing Finance Limitad

POSSESSION NOTICE

[l irvrmcreitibe propery)
Whereas,
Tha wndersigned being the Authorzed Officer of INDIABULLS COMMERCIAL
CREDIT LIMITED (CIN : U&5923DLH0EPLC150632) under the Sacuritisation and
Reconstruction of Financial Assats and Enforcemeant of Security Intarast Act, 2002
and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the
Securty Interest (Enforcement) Rules, 2002 isued Demand Motice dated
20.01.2023 calling upon the Borrower|s] THAKKAR CHIRAGKUMAR
PRAVINBHA| ALIAS CHIRAGKUMAR PRAVINBEHAI THAKKAR PROPRIETOR
ROYAL FASHION AND THAKKAR MANISHA CHIRAGKUMAR PROPRIETOR
SYNERGY PLOYMER | repay the amount mendionsd in the Molios being
Rs. 71,15,122.21/- [Rupees Saventy One Lakh Fiftean Thousand Cna Huendrad
Tweanty Two and Paise One only] against Loan Account Mo
HLLASRMOOS510169 as on 13.01.2023 and intarast thereon within 60 days from the
date of recelpt of the sald Motica.
Tha Borrowar(s) having failed to repay the amount, Motice is hereby givan 1o the
Borrowar(z) and tha public in ganaral that the undersigned has faken possession of
tha proparty described herein bebow in exercise of powers conferred on him wunder
Sub-Section (4] of Section 13 of the Act reed with Bule 8 of the Security Interest
{Enforcement) Rules, 2002 on 07 01.2024.
Tha Borrower{s ] in particular and the public in ganeral is heraby cautioned not io deal
with the proparty and any dealings with the propserty will be subject o the charge of
INDIABULLS COMMERCIAL CREDIT LIMITED for an amount of
Rs. 71,15122.21/- (Rupees Seventy One Lakh Fifteen Thousand One Hundred
Twenty Two and Paize Twenty One anly) a5 on 13.01,2023 and inerast thereon,
Tha Borrowars' attention is invitad to provisions of Sub-Section (8) of Seclion 13 of
thaAct inrespectoftirmes available, to redeern the Sacured Asaats.

DESCRIPTION OF THE IMMOWVABLE PROPERTY

ALL THAT PIECE AND PARCEL OF LAND AS UNDER TOGETHER WITH ALL
STRUCTURES, BUILDINGS FURNITURE FIXTURES, FITTINGS STANDING
ANDOR PLANT AND MACHINERY INSTALLED / TO BE INSTALLED AND [ OR
CONSTRUCTED THEREON ALL THE PRESENT AMD FUTURE TITLE,
INTERESTS AND /OR RIGHTS OF THE MORTGAGOR(S) THEREIM :
IMMOVABLE PROPERTY, PREMISES OF OFFICE /| SHOP NO. 2
ADMEASURING 841,50 30Q. FT5. |. E,, 50:80 30. MTRS, CARPET AREA AND
AREA, ADMEASURING 62,79 50, MTRS,, BUILT - UP AREA, ALONGWITH
PROPORTIONATE UNDIVIDED SHARE IN GROUND LAND, BUILDING NO. A,
FIRST FLOOR, "SIDDHA CHAKRA RESIDENCY" DEVELOFED UPON THE
LAND SITUATED IN STATE GUJARAT, DISTRICT: SURAT, SUB-DISTRICT &
TALUKA: SURAT CITY, MOJE VILLAGE PAL BEARING REVENUE SURVEY
HOS. 324 + 476, BLOCK NO. 444 ADMEASURING HECTARE - ARE D-63-T4 30
MTRS., I. E. 6374 50. MTRS., AKAR RS, 20,69 PAISE, T. P. SCHEME NO, 16
(PAL), ORIGINAL PLOT NQ, 20, FINAL PLOT NO, 25 ADMEASURING 5336.00
50, YARDS I, E. 4462.00 50. MTRS,, NA LAND PAIKEE. FOUR BOUNDARIES
OF THE PROPERTY

ONTHEEAST : BOMTRSROAD

ONTHEWEST : GOVERNMENT LAMD

ONTHEHORTH ; GOVERNMENT LAND

ONTHESOUTH : ROAD

Date : 07.01.2024 Authorized officer
Place : SURAT INDIABULLS COMMERCIAL CREDIT LIMITED

For datailad tarmes and conditicns of the sale, please refar to the link providad in Capri Global Housing Finance Limitad Sacured Creditors wabsile T2, www caprihomeloans.comiaection

TERMS & CONDITIONS OF ONLINE E- AUCTION SALE:-

1.The Property is being sold on "AS I3 WHERE |5, WHATEVER THERE & WITHOUT RECOURSE BASIS®. As swch sale is without any kind of warranties & indamnities.

2. Particulars of the property | assls (viz, exlent & measureamenis specfied in the E-Auction Sale Motice has been stated to the best of infermation of the Sacured Cradator and
Secured Credior shall mol be answerabbe for any emoe, misslatement o omission, Aciual extent & dirmensions may difler,

3. E-twction Sale Notice issued by the Secured Creditor s an invitation to the general public 1o submit thair bids and the same does not constitute and will not b= deemad o
constitute any commmitment or nay represaniation on the part of the Secured Creditor.  Interested bidders are advised o peruse the copies of title deeds with the Securad
Creditor and o conduct own independent enquiries ldue diligence about e litlle & presant condilion of the property | assals and claims ( dues affecting the property balore
subrnission of bad's,

4. Auction'bidding shall only be through “online ekectronic mods” through the websie htps.isarfaesi.auctiontiger.net Or Auction Tiger Mobile APF prowvided by the senace
provider MY eFrocurement Technologees Limited, Anmedabad who shall arrange & coordinate the entire process of auction through the e-auction plattorm

3, Thaz bidders may parficipadi in e-aection for bidding from their place of chosce. Inlernel connaclivity shall hawe o be enguened by bidder himsell, Secured Cradibor fSenace
providar shall not be held responsibe for the internet connectivity, network problams, system crash own, povwar failure atc

&. For detgils, help, procedure and cnline bidding on e-gucton prospective bidders may contact the Sanvica Provider MIS E-Procurement Technolegies Lid, Auction Tiger,
Anmedabad (Contact no. 079-681 368800681 36837), Mr. Ramprazad Sharma Mob. B00-002-32071 78-61 20 0559, Email: ramprasadifaucliontiger.net,.

7. For participatling in the: e-auclion sale the inending bidders should register their name af httpsfisarfaesi auctiontigernet well in advance and shall gel the user i and
passwiard. Intending bidders are advisad to change only the password immediately upon receiving it from the servica proidser.

8. For participating in e-auction, intending bidders have to deposit a refundable EMD of 10% OF RESERVE FRICE (as menticnad abowve) shall be payvable by inferested
cdders throudgh Demand Drafl!NEF T/RT GS in Byvor ol "Capri Global Housing Finance Limited™ on or before 29-Jan=-2024.

4. The intending bidders should submit the duly filled in Bid Form (format avafabds on htips fearfagsi avctontigar.net) along with the Demand Draft remittance towards EMD in
asealed cover sddressed to the Authorized Officer, Capr Global Howusing Finance Limided Reglonal Offtce  Sth floor, BBC Tower, Broadway Business Centra, Mear Law
Garden Circle MNetaji Road, Ellisbridge, Ahmedabad, Gujral-380009 latest by 03:00 PM on 208-Jan-2024, The sealed cover should be super scrifsed with "Bid for
participaling in E-Auction Sale- - in the Loan Accouni No (s meentioned above) for property of “Borrower Mame.”,

10, After expiry of the last date of submission of bids with EMD, Authorsed Officar shall esaming the bids recenmad by him and confirm the datails of the qualified bidders {who
hawve guoted thesr bids over and above the resanse price and pald the specified EMD with the Secured Creditar] to the service provider MS eFrocuremeant Technologies Limited
1o enable them lo allow anly those bidders i paricpale in the online inler-se bidding fauclion proceadings & the dale and fimse menlioned in E-Auction Sale Molice,

11. Inter-sa bidding among the gualified bidders shall starl from the highast bed quotad by the qualified bidders. During the process of inter-se biddng, there will be unlimited
extension of “10° minutes each, La. the and time of e- auction shall ba swtormatically extandad by 10 Minutes esch time ifbd is mede within 10 minutes from the kst adansion.
12. Bids once made shall not be cancelled ar withdrawn_ All bids miade fram Bhe user id given o bidderwill be desmead to have bean made by hir alane.

13, Immedialely upon doesure of E-Auction procesdings, he highes! biddar shall confirm the firal amound of Bid quoded by ham BY E-Madl both to the Authorised Oficer, Capri
Global Howsing Finance Limited, Regional Office Sth floor, BEC Tower, Broadway Business Centre, Near Law Garden Circle Netaji Read, ENisbridge, Ahmedabad,
Gujrat-380009 and the Service Provider for getiing declared as successiul bidder in the E-fuction Sale proeceadings.

14, The successiul bidder shall depoasil 25% af the bid amount [inchedng EMD) within 24 our of the Sabe, being knocked down in his (avous and balancos T5% af bbd amoun
within 15 days from the: date of sale by DDYPay ordenNEFTIRTGSChyg favownng Capri Global Housing Finance Limited,

15. Incasea of default in paymeant of abowe stipulatad amounts by the successful biddar | auction purchaser within the stipulated tima, the sate will be cancelled and the amount
already pald (including EMD) wiil be fareited and the property will be again put o sale.

16, &b fhee recueest of P Successiul bidder, the Authorised Officer in his absokae discozlion meay grant Turber fimse in writing, lor deposiling the balance of B bid amoqend

17. Tha Successful Biddar shall pay 1% of Sala price towards TOS {owtof Sale proceads) {if applicable) and submit TDS cartificate to theAuthonsed officar and the deposit the
entire amount of sale prce (after deduction of 1% towards TDS), adjusting the EMD within 15 working days of the acceptance of the offer by the authorlzed officer, or within
such ofher extended ime as deamsd fil by the Authorised Oficer, Balling which the eameast deposit will be forfeted,

18, Municipal { Panchayat Taxas, Elactricity dues [if any) and any obher authorities dues (ifany] has o be paid by the successful bidder before issuance of the sale cartificate,
Bids shall be made taking into consideration of all the stalutory dues partaining o the property.

18, Sale Cedificate will be ssued by the Authorised Cfficer in favour of the succassiul bidder only upon degosit of entire purchase prce ¢ bid amount and furnisheg the
mcissary prood m respect of payment of all taxes [ charges,

20. Applicable lagal charges for convayanca, stamp duty, registration charges and other incidental chargas shall = bome by the auction purchaser,

21. The Authorzed officer meay postpone ! cancal the E-Auction Sale proceadings without assigning any reason whatsosver. In cass the E-Auction Sale scheduled i
postponed 1o a later date bedore 15 days Irom the scheduked date of sale, iDwill be displayed on the websile of the service provader

&2, The decision of the Authorised Oficaris final, binding and unquestionatds

Z3. Ml bidders wiho submittad the bide, shall be deemead to have read and undarstood the terms and conddtions of the E-Aucton Sale and b2 bound by tham.,

24. For further details and gueries, contact Authorised Oificer, Caprl Global Howsing Finance Limited: Mr. Jeet Brahmibhatt Mo. No. 9023254458 or Ms. Halpana
Chetanwala 7738039346,

25. This publication is atso 15 (Fifbesn) days notice to the Borrower | Mordgagor § Guaraniors of the above said koan account pursuant to rule BiG) and 9 (1) of Sacurity Inferes{
{Enforcemsant) Rulas 2002, about hodding of auction esle an the sbove menticned data  place.

Special Instructions | Caution:; Bidding in the last minutes/seconds should be avolded by the bidders in their own interest. Meither Capri Global Housing
Finance Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure, Power failure, etc.) on the part of the bidder in such
cases. Inordertoward off such contingent situation, bidders are requested to make all the necessary arrangements [ alternatives such as back-up power
supply and whatever else required 5o that they are able to circumwvent such situation and are able to participate in the auctlon successfully.

Place: GUJARAT Date : 12-Jan-2024 Sd/- (Authorised Officer) Capri Global Housing Finance Limited

ce o ce o

financialexp.epapr.in

RE-ISSUE FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

DHARMA EXTRUSIONS PRIVATE LIMITED (UNDER CIRP)

OPERATING IN MANUFACTURING OF ALUMINIUM EXTRUSION
BUSINESS IN BASAKA HALOL PANCHMAHAL GUJARAT - 389350

(Under Regulation 364 (1) of the Inschvency and Bankrupicy Board of India
_(Insalvency Resoiution Process for Corporate Persons) Regulations, 2016

HELE"-I’AHT PARTICULARS

. Name of the Corporate Debtor | Dharma Extrusions Private Limited
along with PANICINILLP No. | PAN: AADCDI008 | CIN: UZE1 13G2009R TCO57565

2. Address of the registered office | 90/P/4 Village Baska PO Baska Halol, Panch
| Mahals, Gujarat, Indsa - 3859350

| Not Avaitable

| B0VPI4 Village Baska PO Baska Halol, Panch
| Mahals, Gujarat, India - 389350

| 400 Ton per month (approximataly)

3. URL of website
4. Details of place where majority
_ offixed assets are located
5. Installed capacity of main
products! services .
6. Quantity & value of main products’ | 350 Ton per month [approximatsly)
services 50k in last fnancial year | Tumnowver = Rs. 09.00 Crores per month
| [approximatety)
T Murr!mf of employees! workmen | NII
B, Further detils mchiding last available | Available detail can be suughr!:}.r email at
fnancia statements (with schedules) | cirpodharma@gmail.com
af b vaars, lists of creditors,
refevant dabas for subsequent events
of the process are availatie at |
9. Eligibdity for resolution applicants | Eligibility criteria is mentioned in the Detailed

under section 25(2)(h) of the | Expression of Infarest and can ba ablained
Code is avaitable at | from RP through the following Email ID
+:irp dharma@gmail.com

0 DfLasr tgatetw receipt of expression | | ZTth January 2024 (Saturday)
interes
1. Date of issue of provisional list of | 02nd February 2024 (Friday)
_ prospectivi resclution applicants
2 Last date for submission of

|0Tth February 2024 (Wednesday)
u:uhjechuns fo provisional Est

13 Date of issue of final kst of |12th February 2024 (Monday)
prﬂspacwe resolution applu:ants
. Date of issue of information 14th February 2024 (Wednesday)
ernarandurm, evaluation matrx
and requess for resolution o
prospective resohdlion applicants | -
% Last date for submission of | 15th March 2024 (Friday)
__resalution plans L npsesnas .
. Process emai id 1o sul:lrnrt EDI  cirp.dharma@gmail.com
Righabh Chand Lodha

Reszalution Prafesssonal for Dharma Extrusions Private Limstad

Date: 12.01.2024 Regn. No: IBBUVIPA-Q01ARP-D10TH2017-2006M11 TEE

| Place: Bhiwara Address: E-5. Basant Vihar, Bhilwara -311001 |

O

f’?‘ The Co-Operative Bank l}l' llmhal Lud.

Kulti S1ate L_I"'I. vi& Bank

R.ls Fank

Sake notice for the sale of secuned asset menfioned hereunder by the Authorised Officer of The Co.Operative Bank of Rajkot Lid. under the Securitization and
Resconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with provision to rule 8 (6] of the security Interest (Enforcement)
Rules 2002 for the recovery of amount due from borrowes/s. Offers are invited by the undersigned in sealed covers for purchase of movable/immovable property, as
described hereunder, on "As |z Where Is Basis', "As ls What s Basis' and "Whatever |3 There 13 Basis', Particulars of which are given below.-

Demand Notice Resarve Pnce
Lot No. | Bormower(s) |
Co-Borrower(s) / Guarr:lg:tm'ﬁsr Date & Ami EMD and Bid
Possession Date Increase Amcunt

PUBLIC NOTICE FOR

AUCTION CUM SALE

| Total
Loan Qutstanding
as on 31.12.2023

Description of the Immaovable property
and Mame of Title dead holders

Immovable Residential Flal belonging to Anil| Rs. &84 582/
|Jayendrabhai Kamdar, being Flat No, C-503

Built-up area 34-87 sq. mi. situated at Sth floor of
|building known as "Shrea Sankheshwar-3°

legal hevirs & represantalives ) Rs, 25 000/
Bemaibha Jayendrabhal Patel | (Physical

Jasmin Jayendrabhai Pated) possession)

Guarantor (s) Morigagors)

Bamsesihhha r:||r'-_pii|lll:_""l|jl Patel
Wacdowel Rameshbha Pate

Dale Time &

weorTANT KB

Contact Number ol Public Inspectlon | Aulhorized Oficar
INFORMATION S

REGARDING

2. | Last date for Submission of Bids
3. | Date, Tima & Place of Auction

AUCTION B

4, | Place of Submission ol Bids
PROCESS

e L ]

DI N he Dad

AUChon W

Bacder shall remit E

DeDOEN 5

o endd of thie nist woriking diary of the

.
H-l

under sale. (8] The Authonsad

parbicular and the public in general

Loan Account No. Dremand Noboe Resarved Price.
D003311800000300 Date - 09.03.2023  |Rs. B.55,000/-
Borraweris s B 77385/ '

' Rs. 8.27.385 EMD Rs. 85,500/
Anil Jayendrabhai Kamdar (being | oo eecion
daad, eprosanlid Ivough hes Oate 17082077 | Bid Increass Amound

O, 20007 2024 barsesen 1000 am, to 500 pm

O or bafora 4.00 pm on 07 .02, 2024

AL 300 pm. on 08,02 2004w The Co-Oparative Bank of Rajkal Lid.,
cahakar Sara, Panchnath Road, Rajkol

Authorised Officer, The Co-Dperative Bank of Rajket Lid
Sahakar Santa, Panchnaih Road Branch, Rajkol-380 001

* A bachdlier mudy, 0N Pis oen chosce, Participate in (he suction by making appacation in prescribed lormal which 1 avallable alongwith the afartendar documant on tha
mddresy mentionsd herasbove. Sade = striclly SLillajisr | 10 armg and conddions inot i srabed 0 this acdverisement and [ha |.!I'-I"'-i-:_r|:'-l"i| Hig /
Dipcumsent 55 will a5 Security Inlerest |[Enforcement) Rules 2002, This notice is also 1o be treated as a 30 days’ notlce under Rule B{B) and 9(1) of the Security
interest Enforcement Rules, 2002 1o the Borrower Co-Borrower/GuaranionMorgagor

Terms and Conditions of Auction : (1) The Bidder is abliged io exsrcise Iull dus diligence in all respects, Including 1o inspect aach of the detals of the proparty
misnilnned abows on (e schadulpd dale & bme. I shall be thi responsdbility of the beddars to inspect and satisly inamsshes aboul e agset and spaciication bafom
Thie bidoer can mspect tha property in consultation with the dealing official as per the details provided. In case of any dificulty or need of assistance
balore or during the auchion process, may conlac] authorized officer, M. No, 93138 26454 ol 1ha Bank, (2) Tha sale is subject 1o confirmation by the Authonsed Officer
i the borroweriguaranior pays the entire culstanding amount in full before the date of publication of nolice for aucton or Inviting guotation or tender from public, no
be conducted. (3) No one have lirst chargaiprior charge under law on the subject propartyles) axcapt Bank as found and Known 1o tha Bank, (4) The
amest Money Deposit (EMD) 8. 10% of reserve price by Banker's cheque ! DD / RTGS F NEFT drawn in faviour of Authorised Officer, Tha Go
Coerabve Bank of Raikol Lid along with the bid horm im a Sealed Cover addrassad 1o The Authonsad ORicer, The Co-Operative Bank of Rajkal Lid ugde 4,00 pm an or
before 07.02.2024 Piease nole that, in reference lo successiul bidder(s), EMD & adjustable againsi the sale consideration EMD |s refundable to the unsucoessful
The prospectve bidders are also advised fo give complele detads of their accounts, (3) Tha highest bid received shall become the base price of auction for
the: property and ihe bidders shall be-allowed 10 increase the bids beyond that amount. (8) The successiul biddar shall deposit 25% of the bid amount immediately ar
sakz being knocked down in hisfherits favour inclusive of EMD of 10%. The Balance amount shall be paid by the purchaser iothe
thorized Officer on or before 158h day from the confirmation of the sale of the immovable / movable property{ies) by Banker's Chegue /DD RTGS/NEFT
fawour of Authonzed Officer, The Co-Operative Bank of Rajkol Lid. [T) The charges / fees payabe for convevanoe such as stamp dully, registrabon fee; transier fee
maantenancs charges, slecthnicly changes alc shall be bosne by the successiul bidder and shall b the sala responsibildy of sutcassiul bidder anly. Tha Authonsad
DfFicerwill nol be held responsibie for any change._ lien, propety tax o any other dues to the Government or local bedy or any other authority in respect of the property
officer has the absoluta nghl fo accept or reject tha bid or adioum [ posipone | cancel the sale/modity any terms and conditions of tha
saie of wilhdraw any Property or portion thereof from the auction proceedings at any stage without assigning any reason thereof in case found necessary. (9) The sale
certficate shal be ssusd i the favour of successful bidder on deposit of full bad amount a5 per the provisions of the Act, Mo request for inclusion/substilution in the sale
cerificate of names of any persons other than these mentioned in the bid Torm shall be entertained. (10} This Molice i atso to the Borrowes(s) | Guarantar(s] in
The Bomowers atiention is mviled to provisions of Sub — section (8] of the section 13 of the Act, in respect of tme available, o
redesm the secuned assets_(11) For detailed terms and conditions of the sale, please refer to www_tcbrl.com

|constructed on plol no, 5 & 6, Iofal land adm. about
1276.04 sg. ml. consisting of Revenue Survey No
| 28 paiki 4 within tha Village limits of Ghantashwar
Taluka Rajkal, Dist. Rajkot

Bounded as under :

East ; Stair, Passage, Lill, therealler Flal No, C-
{502, West : Margin Space thersafter Wing "B°
North : Flal No, C-503 & C-504, South : Wing "C"
Margin Space tharealter Wing “A"

Mo, Mo, 83130 26434

60 001

Terder

drawn in

B Szhakar Saits’, Panchnath Boad, Rajieot - 380 001 (Gujarat)
@028 - II3LL54 [ 706120 QFan 0281 - 2236682 Q info@rajbanicin i tcbrl.com
| —hb L

Date : 12.01.2024
Place : Rajkot

SD/-  Authorised Officer
The Co-operative Bank of Rajkot Ltd.

. Ahmedabad



